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< f=ett, 30 5T, 2026

FLM. 1714(H).— d:, - FvalT TR Tl ATRd H Tg AF9TF AT Il g o o T %

AT, T, FEAT ST TLEA T, T 3T /AT — FEAT0MT, AT 37T FAIST TE, Tgeie— J=rsi,
ST AT § greuered HiE BT B9 arge JTN#80 & Fore stisiiud a% JTN#156, 192, 181,
256 T JTN#80 & =+ o siiaer U w=at 19 Fxaed ferffes gy arsaare faee St 9 |

T I ITSIATSA g F IS & o0 saesa Sdiq grar g & 39 | & S =9 Afag=r &
SUTaG ATIAT H A0 g, START & ATAHTL HT A (AT ST |

A A, FR 1T TLHIT, TSI AT @IS TeaAred (0 F ITAN 6 ATHRT T 351 AT =HaH
1962 (1962 =T 50) T €T 3 Fi ITLTIT (1) T V& LTHAT T TANT Fd g0 SHH ITANT 6 AT
T ST o ST ST ¥ STTT FAT 2 |

F1E =h, ST I 90 A Raeg &, a8 <9 afiemer ¥ e faw % ofae, qaw wfgsr
(M. 1. ), AT UUL JI A9 wivared fofaes, st sferrgor 9w, F 9% uw 9ae, aemEmE,
AT - 384003, o &l ffed &7 & qreaerres st &7 &3y =1k w2 Fm

2414 G1/2026 )
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e UET Ay SR A aTaT g€ ARE 9w ' ¥ 98 off Fu9 w90 f F=47 9 A78ar g fi
ST qAATS AT =9 & g1 A7 et fafer et g |

AL
TTSUATST HIS I BT 3 15 JTN#80 & Foiter Stisfiue as JTN#156, 192, 181, 256 & JTN#80 &
= % forg
AT - FETOIT SrT:- s - A
. . g I} A CERT]
T FT AT GENASIELH & . p— =
1 2 3 4
1 344 00 13 40
2 330 00 02 25
3 329 00 04 75
4 328 00 09 00
5 712 00 02 40
6 235 00 01 00
7 237 00 12 15
8 238 00 09 75
9 248 00 01 80
10 239 00 22 10
11 247 00 05 60
12 245 00 04 95
13 253 00 01 00
14 254 00 14 95
15 703 00 01 35
16 et 213 00 15 70
17 215 00 16 00
18 216 00 04 55
19 209 00 02 10
20 208 00 16 05
21 207 00 12 10
22 707 00 01 60
23 46 00 12 60
24 49 00 03 90
25 47 00 06 55
26 48 00 09 70
27 51 00 01 20
28 40 00 15 65
29 39 00 01 90
30 38 00 18 20
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31 705 00 01 55
32 21 00 03 90
33 22 00 12 90
34 23 00 08 10
35 27 00 08 10
36 706 00 01 35
37 1682 00 05 75
38 1677 00 04 60
39 1679 00 02 70
40 1678 00 14 20
41 1659 00 09 40
42 1660 00 01 60
43 1657 00 02 25
44 1658 00 19 40
45 ™ 1648 00 13 30
46 1647 00 12 90
47 1646 00 01 00
48 1624 00 14 45
49 1613 00 26 25
50 1615 00 09 90
51 1620 00 04 60
52 1619 00 01 40
53 1618 00 11 60
54 1617 00 04 75
55 1737 00 01 05
56 1557 00 02 05
57 1741 00 02 40
58 687 00 01 40
59 670 00 00 50
60 183 00 37 00
61 184 00 14 10
62 186 00 07 55
63 187 00 03 05
64 218 00 05 35
65 214 00 05 70
66 213 00 06 10
67 212 00 18 85
68 208 00 18 35
69 Bl 207 00 13 30
70 672 00 01 65
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71

72

73

74

75

76

77

78

79

80

81

82

83

84

85

86

87

88

89

90

91

92

93

94

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

202 00 00 50
204 00 20 25
671 00 02 50
334 00 10 80
336 00 09 35
337 00 16 95
342 00 05 05
393 00 01 70
392 00 08 95
391 00 12 00
385 00 01 00
386 00 08 30
384 00 11 45
383 00 07 45
368 00 12 05
379 00 02 25
381 00 03 60
369 00 03 50
378 00 00 50
370 00 07 60
371 00 11 15
390 00 04 90
389 00 05 70
388 00 17 70
677 00 02 20
424 00 03 05
425 00 11 45
426 00 14 50
438 00 22 10
439 00 09 30
476 00 00 75
471 00 12 85
472 00 17 10
492 00 07 30
491 00 12 95
487 00 05 75
488 00 06 85
689 00 00 25
680 00 02 30
681 00 01 30
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111 588 00 12 20
112 592 00 12 70
113 596 00 17 65
114 597 00 04 65
115 659 00 00 80
116 653 00 22 30
117 649 00 11 85
118 - 647 00 12 90
119 648 00 13 85
120 646 00 07 00
121 643 00 10 70
122 642 00 07 10
123 641 00 11 75
124 21 00 13 60
125 22 00 02 35
126 23 00 11 35
127 25 00 16 20
128 267 00 26 55
129 265 00 00 75
130 264 00 14 20
131 263 00 24 85
132 222 00 24 80
133 221 00 10 60
134 220 00 16 60
135 T 219 00 05 25
136 352 00 01 95
137 199 00 16 00
138 198 00 09 65
139 197 00 21 75
140 195 00 09 00
141 193 00 09 80
T AARA 12-74-50
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TTSUATST IS BT 3 A15E JTN#80 & Foiter Stisfiue aw JTN#156, 192, 181, 256 & JTN#80 &

=7 F forg
qILHT: - S - wgETo T [T
T T AT GENECILEN AT AR i
Ll X AT ECIEIRY
1 2 3 4
1 1124 00 19 55
2 1125 00 40 00
3 1121 00 09 15
4 1482 00 01 35
5 1118 00 10 80
6 1161 00 21 60
7 1163 00 11 60
8 1164 00 07 50
9 1165 00 11 75
10 1402 00 15 95
11 1403 00 01 00
12 1406 00 30 05
13 1483 00 02 80
14 1407 00 01 65
15 1408 00 17 70
16 1412 00 25 40
17 1413 00 01 00
18 1484 00 02 55
19 1414 00 21 30
20 1453 00 05 35
21 50 00 02 35
22 43 00 08 75
23 46 00 13 90
24 44 00 00 50
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25

26

27

28

29

30

31

32

33

34

35

36

37

38

39

40

41

42

43

44

45

46

47

48

49

50

51

52

53

54

45 00 03 30
1502 00 01 05
200/P1 00 12 45
202 00 12 30
203 00 00 50
204 00 18 00
1501 00 01 05
218 00 08 75
217 00 23 80
212 00 00 75
211 00 08 90
1503 00 00 75
23 00 12 05
22 00 10 75
18 00 13 40
19 00 13 25
1505 00 02 15
511 00 19 10
509 00 24 75
517 00 13 00
503 00 12 55
502 00 07 85
1506 00 01 05
497 00 16 80
496 00 02 55
1507 00 03 10
498 00 02 20
493 00 13 60
494 00 08 60
492 00 03 60
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55 469 00 01 25
56 470 00 09 25
57 467 00 12 60
58 466 00 01 00
59 473 00 06 35
60 GlE 474 00 13 15
61 135 00 08 00
62 134 00 05 75
63 133 00 13 70
64 131 00 28 20
65 122 00 07 60
66 118 00 02 85
67 FATET 120 00 17 80
68 119 00 11 10
69 121 00 22 75
70 94 00 01 00
71 124 00 22 20
72 148 00 20 60
73 149 00 13 10
74 151 00 20 60
75 150 00 06 80
76 156 00 21 70
77 324 00 12 25
FT ATHA 08-35-10

[T, &.-sTFNUa-13011(26)/12/2025-z0ad - FUasi(3-52687)]
THTH FOIT, AT A=

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 30th March, 2026

S.0. 1714(E).— Whereas, it appears to the Central Government that it is necessary in the public interest that
PIPELINE CORRIDOR FOR JTN#80 TO BALOL GGS - Il WITH INTER CONNECT OF JTN#156, 192,
181, 256 TO JTN#80 through GILOSAN, NUGAR, BODLA & HARDESAN Villages, Ta & Dist - Mehsana, &
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9

MOTAP & KANODA Villages, Ta — BECHARAJI, Dist - Mehsana, Gujarat state, pipeline should be laid by

the Oil and Natural Gas Corporation Limited.

AND WHEREAS it appears that for the purpose of laying such a pipeline, it is necessary to acquire the Right

of User in land described in the Schedule annexed hereto: -

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) of section-3 of the Petroleum
and Minerals Pipelines (Acquisition of Right of User in the Land) Act, 1962 (50 of 1962), the Central
Government hereby declares its intention to acquire the right of user therein.

PROVIDED THAT any person interested in the said land may, within 21 days from the date of this
notification, object to the laying of the pipeline under the land to the Competent Authority(ROU), Oil and
Natural Gas Corporation Limited, Land Acquisition Department, KDM Bhavan, Palavasana, MEHSANA-

384003, GUJARAT.

AND every person making such an objection shall also state specifically whether he/she wishes to be heard

in person or by legal practitioner.

TALUKA: - MEHSANA

SCHEDULE
PIPELINE CORRIDOR FOR JTN#80 TO BALOL GGS - 11l WITH INTER CONNECT OF
JTN#156, 192, 181, 256 TO JTN#80

DISTRICT: - MEHSANA

STATE: - GUJARAT

Name of village Survey No./Block Part if Area
No. any Hq. Are Sq. mtr.
1 2 3 4
1 344 00 13 40
2 330 00 02 25
3 329 00 04 75
4 328 00 09 00
5 712 00 02 40
6 235 00 01 00
7 237 00 12 15
8 238 00 09 75
9 248 00 01 80
10 239 00 22 10
11 247 00 05 60
12 Gilosan 245 00 04 95
13 253 00 01 00
14 254 00 14 95
15 703 00 01 35
16 213 00 15 70
17 215 00 16 00
18 216 00 04 55
19 209 00 02 10
20 208 00 16 05
21 207 00 12 10
22 707 00 01 60
23 46 00 12 60
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24 49 00 03 90
25 47 00 06 55
26 48 00 09 70
27 51 00 01 20
28 40 00 15 65
29 39 00 01 90
30 38 00 18 20
31 705 00 01 55
32 21 00 03 90
33 22 00 12 90
34 23 00 08 10
35 27 00 08 10
36 706 00 01 35
37 1682 00 05 75
38 1677 00 04 60
39 1679 00 02 70
40 1678 00 14 20
41 1659 00 09 40
42 1660 00 01 60
43 1657 00 02 25
44 1658 00 19 40
45 1648 00 13 30
46 1647 00 12 90
47 Nugar 1646 00 01 00
48 1624 00 14 45
49 1613 00 26 25
50 1615 00 09 90
51 1620 00 04 60
52 1619 00 01 40
53 1618 00 11 60
54 1617 00 04 75
55 1737 00 01 05
56 1557 00 02 05
57 1741 00 02 40
58 687 00 01 40
59 670 00 00 50
60 183 00 37 00
61 184 00 14 10
62 Bodla 186 00 07 55
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63

64

65

66

67

68

69

70

71

72

73

74

75

76

77

78

79

80

81

82

83

84

85

86

87

88

89

90

91

92

93

94

95

96

97

98

99

100

101

102

Bodla

187 00 03 05
218 00 05 35
214 00 05 70
213 00 06 10
212 00 18 85
208 00 18 35
207 00 13 30
672 00 01 65
202 00 00 50
204 00 20 25
671 00 02 50
334 00 10 80
336 00 09 35
337 00 16 95
342 00 05 05
393 00 01 70
392 00 08 95
391 00 12 00
385 00 01 00
386 00 08 30
384 00 11 45
383 00 07 45
368 00 12 05
379 00 02 25
381 00 03 60
369 00 03 50
378 00 00 50
370 00 07 60
371 00 11 15
390 00 04 90
389 00 05 70
388 00 17 70
677 00 02 20
424 00 03 05
425 00 11 45
426 00 14 50
438 00 22 10
439 00 09 30
476 00 00 75
471 00 12 85
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103 472 00 17 10
104 492 00 07 30
105 491 00 12 95
106 487 00 05 75
107 488 00 06 85
108 689 00 00 25
109 680 00 02 30
110 681 00 01 30
111 588 00 12 20
112 592 00 12 70
113 596 00 17 65
114 597 00 04 65
115 659 00 00 80
116 653 00 22 30
117 649 00 11 85
118 647 00 12 90
119 648 00 13 85
120 646 00 07 00
121 643 00 10 70
122 642 00 07 10
123 641 00 11 75
124 21 00 13 60
125 22 00 02 35
126 23 00 11 35
127 25 00 16 20
128 267 00 26 55
129 265 00 00 75
130 264 00 14 20
131 263 00 24 85
132 222 00 24 80
133 221 00 10 60
134 220 00 16 60
Hardesan
135 219 00 05 25
136 352 00 01 95
137 199 00 16 00
138 198 00 09 65
139 197 00 21 75
140 195 00 09 00
141 193 00 09 80
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Total Area

12-74-50

PIPELINE CORRIDOR FOR JTN#80 TO BALOL GGS - 11l WITH INTER CONNECT OF
JTN#156, 192, 181, 256 TO JTN#80

TALUKA: - BECHARAIJI

DISTRICT: - MEHSANA

STATE: - GUJIARAT

Name of village Surveyl\ll\loo./BIock Part if any Area
: Hq. Are Sq. mtr.
1 2 3 4
1 1124 00 19 55
2 1125 00 40 00
3 1121 00 09 15
4 1482 00 01 35
5 1118 00 10 80
6 1161 00 21 60
7 1163 00 11 60
8 1164 00 07 50
9 1165 00 11 75
10 1402 00 15 95
11 1403 00 01 00
12 Motap 1406 00 30 05
13 1483 00 02 80
14 1407 00 01 65
15 1408 00 17 70
16 1412 00 25 40
17 1413 00 01 00
18 1484 00 02 55
19 1414 00 21 30
20 1453 00 05 35
21 50 00 02 35
22 43 00 08 75
23 46 00 13 90
24 44 00 00 50
25 45 00 03 30
26 1502 00 01 05
27 200/P1 00 12 45
28 202 00 12 30
29 203 00 00 50
30 204 00 18 00
31 1501 00 01 05
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32 218 00 08 75
33 217 00 23 80
34 212 00 00 75
35 211 00 08 90
36 1503 00 00 75
37 23 00 12 05
38 22 00 10 75
39 18 00 13 40
40 19 00 13 25
41 1505 00 02 15
42 511 00 19 10
43 509 00 24 75
44 517 00 13 00
45 503 00 12 55
46 502 00 07 85
47 1506 00 01 05
48 497 00 16 80
49 496 00 02 55
50 1507 00 03 10
51 498 00 02 20
52 493 00 13 60
53 494 00 08 60
54 492 00 03 60
55 469 00 01 25
56 470 00 09 25
57 467 00 12 60
58 466 00 01 00
59 473 00 06 35
60 474 00 13 15
61 135 00 08 00
62 134 00 05 75
63 133 00 13 70
64 131 00 28 20
65 122 00 07 60
66 Kanoda 118 00 02 85
67 120 00 17 80
68 119 00 11 10
69 121 00 22 75
70 94 00 01 00
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71 Kanoda 124 00 22 20
72 148 00 20 60
73 149 00 13 10
74 151 00 20 60
75 150 00 06 80
76 156 00 21 70
7 324 00 12 25
Total Area 08-35-10

[F. No Expl-13011(26)/12/2025-EXPL-PNG (E-52687)]
REGHURAM KRISHNA, Under Secy
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